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Common Order

Learned counsels for both the parties confirm that mediation is in progress and
the matter is likely to be settled. The next date for mediation is fixed for 23 July, 2016.

2. Interim orders to continue.
3. It is being made abundantly clear that should the settlement not go through, the

respondents should file their reply and be ready to address arguments.

4. Re-notify this case on 29" August, 2016 at 10.30 a.m. ,
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